
 413  Bills  Introduced

 के  साथ  म्यूरल  अंडरस्टैंडिंग करनी  पड़ेगी,
 एटमोस्फिभर  अनाना  पढ़ेगा।  इसके

 सोग  ही  जो  शर्ते  मैंने  कही  हैं  बे  भी  जरूरी
 होंगी।

 इन  शब्दों  के  साथ  मैं  श्री  कामथ  जी  के

 बिल  का  सिद्धान्त: समर्थन  करता  हूं।

 सभापति  महोदय:  इस  बिल के  लिए
 यो  धंटे  का  समय  निधारित है।

 यी  दर्  चिष्मु  2  आज  तो
 सवाल उठता  नही  है।  एक  कंटा  इस  विस  के
 लिए  20  तारीख  को  दिया  जाना  चाहिए।

 सभापति  महोदय  :  मैं  यही  कह  रहा
 था कि  इसका एक  घटा  बचा  है।  जो  प्राइवेट
 मेम्बर  सं  विल्स की  कार्यावलि  का  दिन  होगा,
 उस  विन  यह  आ  जाएगा n

 ey
 18.00  hrs.

 GRAINS  BOARD  BILL*
 SHRI  YADVENDRA  DUTTA

 (Jaunpur):  I  beg  to  move  for  leave
 to  introduce  a  Bill  to  provide  for
 estabushment  of  an  autonomous
 Board  for  fixation  of  minimum  prices
 every  year  of  all  the  agricultural
 commodities  in  the  nature  qf  food-
 graine  und  for  matters  connectel
 therewith.

 MR.  CHAIRMAN:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  establish-
 ment  of  an  autonomous  Board  for
 fixation  of  minimum  prices  every
 year  of  all  the  agricultural  com-
 Modities  in  the  nature  of  foodgrains

 =
 matters  sconnected  there-

 t)
 ,  The  motion was  adopted.

 SHRI  YADVENDRA  DUTT:  I  in-
 troduce  the  Bill.
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 16.61  hrs

 BACKWARD  AREAS  DEVELOP-
 MENT  BOARD  BILL*

 SHRI  YADVENDRA  DUTT  (Jaun-
 pur):  I  beg  to  move  for  leave  to
 introduce  a  Bill  to  provide  for  the
 establishment  of  an  autonomous  Board
 for  all-sideq  development  of  all
 economically  backward  areas  of  the
 country.

 MR.  CHAIRMAN:  The  question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  to  provide  for  the  esta-
 blishment  of  an  autonomous  Boerd
 for  all-sided  development  of  all
 economically  backwarg  areas  of  the
 country.”

 The  motion  was  adopted.

 SHRI  YADVENDRA  DUTT:  I  in-
 troduce  the  Bill.

 181  =  hrs.

 ANTI-ESPIONAGE  BILL*

 SHRI  YADVENDRA  DUTT  (Jaun-
 pur):  I  beg  to  move  for  leave  to
 introduce  a  Bill  to  provide  for  capi-
 tal  punishment  to  spies  for  espionage
 in  India  and  their  summary  trial.

 MR.  CHAIRMAN:  The  question  is:
 “That  leave  be  granted  to  intro-

 duce  a  Bill  to  provide  for  capital
 punishment  to  spies  for  espionage
 in  India  and  their  summary  trial.”

 The  motion  was  adopted.

 SHRI  YADVENDRA  DUTT:  I  in-
 troduce  the  Bill.
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